
Government
Date of Receipt of 

Calim
 Amount claimed 

 Amount of claim 

admitted 

Nature of 

claim

 Amount 

covererd by 

security interest 

 Amount 

covered by 

guarantee 

 Whether 

related 

party ? 

 % of voting 

share in CoC, 

if applicable 

1 Central 04.08.2026                            556,990                                     -   Statutory 

Dues 

NA NA NO NA NA NA

                                        -                  556,990 

2

EMPLOYEE STATE 

INSURANCE 

COOPERATION
State 

04.08.2026

                           249,480                                     -   
Statutory 

Dues 

NA NA NO NA NA NA

                                        -                  249,480 

3

GOODS & 

SERVICES TAX

Central

14.08.2026

                      10,639,222                                     -   
Statutory 

Dues 

NA NA NO NA NA NA

          10,639,222 

4
EMPLOYEE 

PROVIDENT FUND
State 06.08.2026                                1,066                                     -   

Statutory 

Dues 
 NA  NA  NO  NA  NA  NA                    1,066 

TOTAL 11,446,758                      -                           11,446,758 

Annexure – 7

Name of the corporate debtor: Noel Pharma (India) Private Limited; Date of commencement of CIRP:23rd July 2026; List of creditors as on: 13.08.2026

List of operational creditors (Government dues)

(Amount in₹)

Details of claim admitted

INCOME TAX 

DEPARTMENT

Details of Claimant Details of claim

 Amount of contingent claim 

 Amount of any 

mutual dues, 

thay may be set-

off 

 Amount of claim not 

admitted 

 Amount of claim 

under 

verification 

Remarks, if any
Department

Sl. 

No.


